TUESDAY, OCTOBER 7/, 2025

PUBLIC NOTICE

Moticae is hereby given that the original Shara Certificate No. 23 for 2
shares bearing Dhstinctive Mumbers from 45 to 46 of Silver Classic
Condominium situated at 5. No. 54/1A/1, SRPF Road, Jagtap
Chowk Wanwadi, Pune 411040 has been reported as
lost'misplaced by its regislersd member, Shabha Mehrotra, residing
at Flat No. 23, 3rd Floor, Sliver Classic Condominium, SRPF Road,
Jaglap Chowk, Wanwadi, Pune 411040, An application has been
made o the Condominium for the issuance of a duplicate Share
Cartificate.
Any person having a claim, query or objaection regarding the said
share certificate must lodge the same in writing with the
Condominium's office at Silver Classic Condominium within 15 days
fromthe date of publication of this notice.
Should no objection be received within the stipulated penod, the
Condominium will proceed to issue a duplicate Share Certificate to
the owner of Flat No. 23, and no further claims of any manner from
whosoever it be, shall be entertained thereafter.
By order of the Managing Committee,
Mr. Ketan Sayta

secretary
Silver Clgssic Cond _crminium

Date: Tth Oct 2025
Flace: Puns

KOTAK MAHINDRA BANK LIMITED ZITHEAT

Qi Registered Office: 27 BKC, C 27, G-Block, BandraKurla Complex, Bandra (E) Mumbai

SALE OF ASSET

Maharashtra, Pin Code-400 051 Branch Office: BRANCH OFFICE::Kotak Mahindra Bank Ltd,Nyati Unitree,
4th Floor, Zone-2,Pune Nagar Highway, Yerwada, Pune-411006

Sale Notice For Sale Of Inmovable Properties
E-fuchon =3la nolice for sale of mmovable ss=als under ha sacurilisalion and raconstuction al
fnancial assets and enforcement af sacuily interest ach, 2002 undar rules 85 and & Blof the securly
irferast ieninrcement) rule, 2002 Eunsﬁrlfuentm'm:- assignmend of debt in ur-:lrJHnlah Mahindra
Biank Limiled by “Wotak Mahindra Bank Limited (hansinafier refermed 1o as MMBL Jthe aulborsed
olficerof Kedak Mahindsa Bark Limdad (erenalter refarred o as the Bank/ KMBLsacuréd Craditar)
has taksn '.hE?I‘]-'EiEii passession of below descrbad immavabls -rcgﬂ_rlg.l (hereiraltar calied tha
secured assel) monigegedicharged lothe secured creditoran 17.06.2028 o
NEI:E:EFETEE'{;EI'JETI'.-:HT‘E bormower {s)and guaraator(s) mparticular and publicin paneral that the
bark has decided o sale the secured assel raugh a-aucion under e proveaons of the sarfaesi acl,
2002 on "as mwhana 187, "as s whal 57, and "whatewer there 15” basis for recovany al Bs.43,05,360-
{Rupaes Forfy Three Lakh Fee Thousand Thiee Hurdred And Eix%ﬂnh'l culstanding &s on
30 If??[.‘?ﬁ A with Fulure appliceble imleres! Il reakzation, uncer the Loan Account Mo
LRPUNO0E1 5-160000GT0; loan-availed by Mr. Shrpsaty Rambhau Braghat as per below detals

Particular Detail
Date Of Auction 11.11.2025
Time Of Auction Between 12:00 Pm To 1:00 Pm With Unlimited Extension Of 5 Minutes

Reserve Price Rs.38,00,000/- (Rupees Thirty Eight Lakhs Only).

Earnest Money Deposit (EMD) Rs.3,80,000/- (Rupees Three Lakh Eighty Thousand Only).

Naotices herehy given that Tollowing shane cerlificales of Force Maters Limited
Folio Ne | Mame of Sharehalder | Cerfificate No Dist N Mool | Face
shares | Value
GOD0E0G | Gauray Ashok Firodiya | 108238-108248 | 10629006-10829337 | 333 1d
Soboste | G ok et | 8650 | ovsbabovters |0 [ 16
- ni;“ﬁ“fm Eﬁ:ﬁ?g:ﬁ:u 151::] :: Nalices hersby given thal following share certificates of Farce Molors Limited
EHI-EM Mauﬁlasum S Falle Mo Hame ol Cerlificate Mo Dist Mo Mool | Face
108249 10829338-10879334 1 1d S Sbe| Ve
- 4 hhaya Firodi 69227 | 6921506-692250 o
GOD0544 | Gaurav Ashok Firodiya 118225 122400496-12240145 | 50 10 mﬁg: zhh“a F:m:IE E!E‘:I:n?! 2 5::15&3 ﬁ:“j“: 15:{' _::
20141 TE18221-7518270 | S0 | 10 o bt | :
44824 5A52028-5452477 | 50 10 54106-54109 | 2654337-2654536 | 200 m |
49900 §325293-6323302 | S0 | 10 B354 | B902602-8092551 | 50 | 10 |
Bald-E00q 1657582-1657681 10a 10 117624-117026 | 12177069-12177158 | 100 10
5E357 2B41071-2841720 | S0 | 10 Have been last or misplaced and undersgned nave repHied io the company o issue duplicate share
T8 TE44TI0-T6447498 50 10 erfificateis) for the said shares. Amy persen who have claim in respect of the soresaid shares
7407 J66186-366235 50 il shauld Indye claim for the same with the company as &5 Registared Office- Mumbai Pune Road
Have been kst or misplaced and undersigned have roplied 1o the company b issue duplicabe share Akurdi Pung-411035/email:-id-compliance-ofiicer@tarcamotors.com, Within 15 days from the
ceriificaters} Tor the said shares, Any parson who have claim in espect of the aforesaid shares cate al this noface glse (e cosmpany will proceed 10 s5ue duplicats share Gertcale{s)
should fodge claim far the same with the company as its registered office- Mumbal Pure Road WOTE- Mo claim shad e agalns! the company atier explry ot aforesakd notice perod of 15 days
Akurdi Pure-411035email i-campliancs-oficermiorcemotoes. com , Within 15 days fnam e Chhava Ashak Firodl
data of this nofice alse the company wil procesd o issue dupicate shara cestificateis), 2
NOTE- Na ciam shall lie against the company after expiry of ateresaid natice period of 15 days
Gaurav Ashok Firodia AUTHUM AUTHUM INVESTMENT & INFRASTRUCTURE LIMITED

Regl.Of, : TOF, Rahefa Centre, Free Press Sournal Rosd, Marman Point,
fumbai-21. Phaz(022) 747 2117 Faox: (022) 6747 2118 E-mall: infod@authum.com

(As par Rule B(1) of Security Inferest [Enforcement) Rules, 2002
Whereas the undersigned besng the Authorized afficer of the Authum Investment &
Infrastructure Limited ("AlIL") {Resulting Company pursuant the demesger of
lersding business rom Rediance Commarcial Fimanca Limited ("RCFLT) AL wde
MCLT order dated 10,05 2024), under the Securiization and Reconstruciion of
Financial Assets and Enforcemeant of Securty Interesd Act, 2002 and in exarcise of
Powsars conferred under Sechion 1.3{2] read with Rule 3 of the Securly Infarast
[Enforcement j Rules 2002, Bsusd a Demand Notices dated 11106/2025 calling
upon the borrower GHANSHYAM JAGDISH RAJA, Co-borrowers JASUMATI
JAGDISH RAJA, DHURTI GHANSHYAM RAJA AND KIRT! JAGDISH RAJA (o
repay the amouni mentioned in the notice being Rs, 1,11,73,618/- (Rupees One
Crore Eleven Lakh Seventy Three Thousand Six Hundred Eightesn Only)
under Loan Account Mo. RLHLPUNORD2OTATD with further inlerast and cosls
within B0 days from lhe date of receipd of the said nolices,

The Bomrgwer having failed to repay the amount, notics i hereby given o the
Borrowen'Co-Borrawer and the public in general that the undersigned has laken
SYMBOLIC POSSESSION of the properly described hersin below In axersss of
powears conferrad on him/her under Section 135(4) of the sald Act read with Fule 8 of
the said rubes on this 06th of October of the year 2025,

The Bormower! Co-Borrowar in particular and the pubBc in genaral s heraby
calfioned not o dead with the properly and any dealings with the propey 'will ba
subjsct ta the charge of the Authum Investment & Infrastructure Limited for an
amount of Rs. 1,17 44, 364 .55/- [Rupees One Crore Seventeen Lacs Forty Four
Thousand Three Hundred Sixty Four and Fifty Five Paisa Only) as on date
D6M0/2025 aflong with fulure |Interest and cost thereon. The Borrowes' Co-
Borrower's attantion is invibed to provisions of Secton 13{8) of the =aid Act, in
respectof lime availabbe; to radeam e secured assels.

DESCRIPTION OF IMMOVABLE PROPERTY

All That Piece And Parcel OF Properly Bearing The Godown Mo, G-10
Admeasuning 460 Sg. FL {4485 S5q. Mt} Ground Floor in Tha Building Known As
"Sai Kunj Co-op, Housmg Socialy Lid." Sduaded AL Cily Swnigy Moo BB5S, Marayan
Peth, Pums Situate Within The Regstration Distict OF Purs And Within The
Registration Swb Destrict OF Haveli | And Alsc Within The Limits Of Pune Municipal
Caarporation And Bounded As Folows - On Or Toweards East By Open Spaca, On Cr
Towards South Peth, By Cis Mo, 513/514, Narayan, On Or Towards West: By Cls No,
5698, Marayan Peth, On Or Towards Morth By Godown Mo, 8 & Termpla in Sociaty,

Date: 061072025 Authorised Officer

POSSESSION NOTICE

Place: PUNE Authum Investment & Infrastructure Limited

PUBLIC NOTICE

This is to inform the public in general that Environment Clearance of]
Proposed Residential Project at Survey No. Survey No. 312, Charholi,
Taluka-Haveli, Pune by M/s. Shriram Samruddhi Developers, have been
accorded by State Level Environment Impact Assessment Authority
(SEIAA), Environment & Climate change Department, Mantralaya,
Mumbai vide EC Identification no. EC25C3801MHS538144N dated
23/09/2025. This clearance is in accordance with the provision of EIA
Notification, 2006.

The copies of this letter are available with the Maharashtra Pollution Control
Board and may also be seen at Website http://parivesh.nic.in

Date : 06/10/2025 Sd/-

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

Pune Shriram Samruddhi Developers

PUBLIC NOTICE

All the people are hereby informed by this Public Notice that (1)
MRS. LAXMI BHAGWANDAS VANJANI and (2) MR. VIJAY
BHAGWANDAS VANJANI, Both Residing at: Flat No, 2, 15t Floor,
Ganesh Pride, Gurunanak MNagar, Pune - 411042, who are the
owners of the Shop, which is more particularly described in the
“Schedule of the Property” written hereunder, have agreed to
transfer the said Shop, to my client/s and they have assured my
client/s that the said Shop is free from all encumbrances of
whalsoever nature and that they have a clean, clear and
marketable title in the said Shop.

If any person has any right, title or interest in the said Shop by way
of Lease, Gift, Charge, Lien, Sale, Exchange, Loan, Mortgage or in
any other way, helshe should inform me within 7 days, in writing
from the date of publishing this Public Notice, aleng with the related
original documents, showing his/her right, title or interest in the said
Shop.

Otherwise my client/s shall complete the transaction, presuming
that the said Shop is free from all encumbrances and no body has
any right, title or interest in the said Shop and all such prior claims, if
any, have been walved by the respective persons, and my client/s
shall not be responsible in any way, if any objection is raised

afterwards.

SCHEDULE OF THE SAID PROPERTY
All that piece and parcel of Shop No. 24 consisting of Ground
Floor and Mezzanine Floor, in Wing No. B, in "KPCT Premises
Co-operative Society Limited”, situated at Survey No. 16/1/1,
City Survey No. 912, Wanawadi, Pune, situated within
Registration Sub District Taluka Haveli, District Pune and - also
within the limits of Pune Municipal Corporation, along with
proportionate undivided share in the common areas, amenities and
facilities appurtenant thereto, and membership rights therein
Pune, Date : 06/10/2025

H. L. HEMRAJANI (Advocate)
Office : Kalpataru Plaza, B-212, 2nd Floor,
224, Bhawani Peth, Pune - 411 042, (Ph. No. 26387101}

FORM B
PUBLIC ANNOUNCEMENT

{Regulation 1.2 of fhe Ingaivency and Bankqpplcy Bodand of inoia
iLigwidation Process) Regulations. 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

MEGA PROCESS TECHNOLOGY PRIVATE LIMITED

SLNo.|  PARTICULARS | DETAILS
1 Mame ol comgarais gebilor | MEGA PROCESS TECHNOLDGY PRIVATE
| | LIMITED
2. |Dee of incorpomation of 207032014

corparate dettor
3, |Authory unes wiich eofporate
cliebiod & incorparated /regkie ned

I Hagistrar af Companias. Fune

| UTa9gSPNIDIAFTC 151080
Liability kfartdication Nooof
{corperate debtor

Adgrass of the regstened office
and princigal office [if ary) of
corpeale debior

[FLAT NO. 401 & 402, 4TH FLOOR,

| BAVDHAN S.N0.20/3/2/5 & 20/3/2/8,
| ANUEHLITI APARTMENT, PUNE 411021,
| MAHARASHTRA

mn

6, |Daa of closure of Insohancy | 38,/D4/7035
IH'EE-I:III.I‘IJI:II'l Frocass
T..  |Lsyuidation commencesment (3102085

!JHTE of cofarate delalie

E, |Mame-and resgisiration numiber
af the meakency professianal
|actirg as lquidator

Q. |Address and e-mall of tha
liqusdatar, &S regismered with
the Boasd

' QIETI A8IT THITE

| IBBIPA-QGG IP-NOLOEY A2021-22,1 3629

|AFA VALIDITY: 30/06/2026
FLAT M09, BUILDING MO, B,

: RAMYAMAG ARI HOUSING SOCIETY,

| EIBWEWADY, PUNE £11037, MAHARASHTRA,

| E-MSIL: diptif@csdiptithite, com

| ADDRESS: OFRICE NG, 204 AND 205, SILVER
MIST APARTMENT CONDOMINILM, SADASHIY

[ PETH, PLIME 411030, MAHARASHTRA,

| E-MAIL: deptiBEcadiptithite.com and
CirpumeghpracessBpmaileom

11 [Last date for submission of caims| 02/ 11,2025

10, |Address and e-mail o be used
for cormespondenca with tha
liquidatar

Motwe B hereby givan that the Natiprad Company Law Tribenad, Mumbal Banch has
ondenad the commencemeant of Bouwidation of the MEGA PROCESS TECHMOLOGY
PRIVATE LIMITED on 03/ 10,2025 undar Section 33 of the Code

Tha stakaeholders of MEGA PROCESS TECHNOLDGY PRIVATE LIMITED are hereby called
upon 1o submit their claims with prool ooor before 02112025, to the liquidabor at the
Figress mentioned EIEE-II'IE'C"..E'I'I'- i [ L

The financial crediors shall submit their clalms with praof by slectronic means ondy. All
oinar creditors may suhmit the claims with the I:lrl:IE-f N parson, oy post ar by electronic
MEans,

Subimigsaon of fake ormisleading prool of claims shail attrect penaltioes

Mame and signature of lgusdator: DIFTIAMITTHITE

Diata and Flace: 04/ 10,3025, Pune,

o)
Il-'l. "'_lll
]
" gt

—r

arashtra

Zonal office: Pune City Zone
“Yashamangal® 1183-A, F.C. Read, Shivajinagar, Puna 5,

Tele.: 020-2557 3409 Email : legal_pocriimahabank.co.in

Sale Notice for Sale of Immovable Properties

Motica is hareby given to the public in ganaral and in particular to the Borrower and Guarantors that the below described immovable property mortgaged/ charged fo the
Securad Creditor i.e. Bank of Maharashtra, tha Symbolic/Physical possession of which has been taken by the Authorized Officer of Bank of Maharashtra, will be sold on
“As is where is”, “As is what is", and "Whatever there is" for recovery of the balance due fo the Bank of Maharashtra (Secured Creditor) from the Borrower and
Guarantors, as mentionad in the table. Details of the Borrower and Guarantors, amount due, Short Description of the immovable property and encumbrances known
thareon, possession type, resarva price and earnast money deposit & incrament are also given as under:

E-Auction Sale Notice for Sale of Immovable Assets under the
Securitization and Reconstruction of Financial Assets and

Enforcement of Security Interest Act, 2002 read with proviso to
Rule 8 (6) and 9(1) of the Security Interest (Enforcement) Rules, 2002.

PUBLIC NOTICE

Motice i hersby given thal my chant Me
Rakash Shyam Kirpalanl, rasding at Flat
Mo 1054, Buildng M1, Clover Belvedare,
S Ma. B85, FH.Ma, 19200202, 122251
Ghorpadl, Tal- Heveli, District: Pune -
A11006, wha i5 8 Son of Shyam Maraindas
Kirpalani who mapired on 1TEDE2EM and
Late Kamla Shyam Kirpalani who axpifed
on 25113021 at Dubes, UAE. Thai, Late
Kamla Shyam Kiplani wes & jont osnar-and
membar of the property bearing 1] Flat No
1054, mdm. 1205 5q L [Carpel) on the Sth
Floor and St Car Parking Space in Bullding
Mo.1, Chowver Belvedera. 5. Mo, 65, H.Mo.
T+2A5NE, T+2A0021), Ghorpadi, Tal- Hawali,
District. Pune = 4171000 wihin (he jurisdiction
of Fune Municipal Corporabion with Ke.
Rakesh Snyam Kirpslanl, 2) Flat/ House Mo
63 adm, 1328 s0./, (Carpet@Built up) on tha
Tih Floor and Slill Car Parking Space in
pullding ma T Clover acropolis siuate at 5 Mo,
198 Hizsa no 21 and 212 Village Lohagaon
Tailuka Hawall Pune Districs; Pune -4 11021 3)
Flat 782 adm 1224 zo./, (Capat )/ Built up)
ad e Tih Floor and Care Parking Space in
pullding o 7 Clower Acropalis ailuate al
S5 Mo 198 Hissa mo 211 and 23 Villags
Lohkegnon Taluka Havali Pune  Punde -

Last Date For Submission Of EMD With KYC [ 10.11.2025 UP TO 6:00 PM. (IST)

Description Of The Secured Asset: All that piece and parcel of Flat No. 6, admeasuring 750
sq.fts. i.e. 69.70 sq. Mtrs. on the Second Floor, Wing "B1" building known as Sunderban
Residency Co-operative Housing Society, constructed on Land Bearing S.N0.33/22, situated At
Village Wadgaon, Tal- Haveli, District Pune. Property bounded as: East: Common Road West:
B/1 FlatNo. 9 North: B/1 FlatNo. 7 South: Open Space

Known Encumbrances | Nill

The borrowers’ attention is invited to the provisions of sub section 8 of section 13, of the act, in

Sr

Short description of the

Reserve Price

Pune-411041

Chaudhari, 2. Mrs. Nirmala Nandkumar Chaudhari, |thity Three Lakhs Forly Five
Both residents of : Sai Samarth Park D-10, &r No.| Thousand Seven Hundrad
S5/7/C Near Old Toll Maka, Wadgaon Budruk Pune City, Twenty Five and Seventy Paise

onky) plus interest @ B.80%

Vrindawvan Srushii, Yashoda B, AWWing, 3 No.
41, Hissa No. %, Village Narhe, Taluka
Haweli, Pune-411041

Ownear of the Property = Mr. Nandkumar

No. Name of Amount Due immaovable property EMD Amt.
Borrowers | Guarantors (Rs.) and Type of Possession Bid Increment Amt.
1 (Borrower (s} : 1. Mr. Nandkumar Balasaheb|Rs. 334572570 (Rupees|Property Lot No. 1: Flal no. 8, dth Floor, Property Lot No. 1

Resarve Price — Rs. 37,05,000/-
(Rupees Thirty Seven Lakhs Five
Thousand Only)

4110271 That, Mr. Rakesh Shyam Rirpaan -
Son k= tha lagal hiedrs of Shyem Naraindas
Kirpalani and Laie Kamia Shyam Kirpalani
The socinly hereby inviles claims or
objectans from the heir or heirs o olhes
clalmants ) IZIEI|E-:|ZA"_"-T L+ DE_IE'E’.EII'E 10 ha
transfar of thie said shares and intarest of the
daceasad member in the capdtall proparty of
1he sociely wilhin a pericd ol Thiry days fom
the publication of s nobce, with cogies ol
such documerts and other proods in suppad
of hisherthair daims’ objeclions for transfer
ol shares and interest ol e decoased

EMD - Rs.3,70,500/- [Rupees Three
Lakhs Seventy Thousand Flve
Hundred Only)

Bid increment Amount
Rs 25,000/-|Rupees Twenty-five
Thousand Only)

respect of the time available, to redeem the secured asset. Borrowers in particular and public in
general may please take notice that if in case auction scheduled herein fails for any reason
whatsoever then secured creditor may enforce security interest by way of sale through private
treaty. In case of any clarification/requirement regarding assets under sale, bidder may
contacthelpline no. (+91-9152219751) for clarifications. Bidder may also contact mr.pralhad
ghagare (+91-7208072433)& mr. Pankaj rai(+91-7768003567) for clarifications.

For detailed terms and conditions of the sale, please refer to the link
HTTPS://WWW.KOTAK.COM/EN/BANK-AUCTIONS.HTML Provided In The Bank’'s Website
l.e. WWW.KOTAK.COM And/or On HTTP://BANKAUCTIONS.IN/

Place: Pune Date: 07.10.2025 Authorised Officer For Kotak Mahindra Bank Ltd.

PUBLIC NOTICE

Take NOTICE that 1, on behalf of Kerala People's Education Society (KPES), a society
registerad under thelaws of India, having its registerad office ab: 5. No. 44/41, Hole Vasti,
Pisoll, Pung - 411060, Maharashira investigating the tile of Mr. ZAEK] KHAN M.
HYDRABAD Having Office at Mo 3, 3° Floor, Bandal Spaces, Pasd Road, above 1CIC)
Bank, Opp. Mac-D. Paud Rd, Bharfi Nagar, Kothrud, Pume 471036("Chwner®) 1o the
progarty descrbad in the Schedule given heraunder (said Property”). The Camer of the

Also AL Flat na. 8, 4th Floor, Vindavan Srisht,
Yashoda B, A Wing, 5 No. 41, Hissa Mo, 4, Villags
MNarhe, Taluka Havel, Puna-411041

Ale is of Karve Magar Branch

Branch Manager: Mukesh Kumar Singh

Contact No.: BDBTB25737

Balasaheb Chaudhari

Encumbrances: Mot Known
possession: Physical

p.a. with monthly rest we.f.
24.06.2023, apart from penal
interest, cost and expenses as
menticned in the demand
notica dated 25.06 2024 minus
recoveres ifany incurred since
25.06.2024,

Fs. 44 47 609/ {(Rupees Forly
1. Mrs. Sadhana Vishweshwar Tanawade Four Lakh Forty Sevan
2. Mr. Mayuresh Vishweshwar Tanawade Thousand 3ix: Thousand - Six
Both residents of: Flat No. 501, 5th Floor, 81/6, |Hundred Nine Only) plus
Vighnaharia Residency, MDA Road, Ganpat Palil Magar, [unapplied  interast w.e.f.
Lane No, 2, Shivane, Pune-411023 10.04.2024 more specifically
glsndhtﬁlatﬂn. EDE._AWIBﬁ.End Flﬁnur, Eﬂlaﬁaﬁldis‘:’a mantioned in Demand Notics

o. Op, Housing society, Dhayareshwar Mandir Road, | yisec 13(2) dated 10.04.2024
5. Mo. 51 2A, Dhayari. Puna-411041 olus CDEL‘E- a]nd eXpenses minus

membear in the capted propery of the sociaty.
i rz claims! ohjections are recaivad wihin
ihe prricd prescrbad abova, the society shas
e i 10 cesal wilhy Ehee efares and inlarest of
ihe decessed mamber in the capital’ proparty
of tha society in such manner as is provides
under bhg byelaws of the secwdy. The claimsd
nhjechons, iFany, reoesed by the sociedy fof
transler ol shares and interest af ihe
dacaasad mambear in tha capdel’ proparty of
the sociaby shall ba dealt with in the manner
provided wnder the bye-faws of e sacety. &
copy o the registered bye-lews of the sociaty
i3 availabte for mspaction by the claimanis!
ohjrchors, in the office of the socioly {with the
secrelary of the sociely Within Thirty days
from 1he gabe of pubbcalion of the motice 0E
the date of axpiry of ils pariod of Thirty dawvs
In case of no clasmants the sockfy sha®
Iranglar the sad share carldlicala and Tal o
Ihe name ol the applicant.
Placa: Puena, Datad:07H OF 2025
Adv. Gouri 5. Lokhande (Ghanwat)
Office No 10, Om Ganash Market,

Type of

Property Lot Mo. 2: Flat Mo, 202, A Wing,
Znd Floor, Balaj Faradise Co. Op. Housing
society, Dhayvareshwar Mandir Road, 5. No.
21 2A, Dhavan, Pune-411041

Owner of the Property = Mrs, Sadhana
Vishweshwar Tanawade and Mr. Mayuresh
Vishweshwar Tanawade
Encumbrances: Mot Known Type of
possession: Physical

Property Lot No. 2

Reserve Price = Es. 43,00,000/-
(Rupees Forty Three Lakhs Only)

EMD - Bs.4,20,000/- {Rupees Four
Lakhs Thirty Thousand Only)

Bid increment Amount-
Rs 25,000/- (Rupees Twenty-Five
Thousand Only)

2 |Borrower(s): -

said Proparty has representad that they ane the absolute owner of and is wedl saized and Branch Ma r Pratik Kubkarni :

possessed of the said Property and have assured and confirmed that they possess a clear, Partact HETE‘E:?EBBST;; i 100l i D, St s,
unencumberad, manketable and tranzferable tfile bo the said Property. | am thensione

requirad to investgale the free, clear and marketabla title of the said Owner to the said 3 |Borrower: Mis Shree Balaji Creativities Fs. 87.;88,125/- (Rupees|Property Lot No. 3; Office Bearing No. 5& 7 Property Lot No. 3

Progerty. (A Partnership Firm) through partners: Eighty Seven Lakhs Ninety | adm. &3 sgrft and Office Bearingno. 6adm.|  peserve Price — Rs. 1,30,00,000/-

295 zqrft all kocated on 2nd Floor in AWing, in
the building known as "Shantl Plaza
Condominium”, Final Plot Mo, 607 bearing
CTS Mo 1227 off FC Road, Shivajinagar,
Bhamburda, Taluka Haveli, District Fune
Ownar of the Property = M/s Shree Balaji
Crealivities through Pariner Mr
FParandhaman Balasubramanium
Encumbrances: Not Known

Type of possession: Physical

Eight thousand One Hundred
and Twenty Five only) plus un-
applied Interest therson (@&
12.10% woa f. 05.06. 2024 aparl
from penal interes!, cost and
eXpenses as per demand
notice dated D5.06.2024,
minus recoveny if any

1. Mr. Farandhaman Balasubramanium

2. Mrz. Thilagavathy Balasubramanium

3. Mr. Paramandhan Balasubramanium

A-d, Sal Ganesh Apartments, Vishrantwadi, Fune-
411015,

Guarantors: 1. Mr. Parandhaman Balasubramanium
Z. Mrs. Thilagavathy Balasubramanium

3. Mr. Paramandhan Balasubramanium

All above Rio CRLST Mo, 2, Flobt No. 9, Kumar City,
Kalayani Nagar. Vadgaan Sherd, Pune-4 11016,

Amy persom’s, paries having any claim’s or objection's; nght, tite, claim or interast in
respeci of the sasd Properly or any pari. thereof by way of sale, ransfar, assignment,
exchanga, tenancy, lease, license, morigage, mhentance, gift, lien, presemption rights,
charge, maintenance, beguest, easement, trusl, possesson or othervise of whatsoewer
raiure, ana hareby regoested to make the same known in writing, along with notarially
cartified trué Copies of supporing documents, o the undersigned al the address
menticned below within 10 (Ten) days from-the date of publication hereof against walid
acknowlespement thereof, Ealling which it will e presumed that the said Ownes possess
clear, unencumbered, marketable and transferable tite to the said Property and
accordingly the report of Investigation of fite will be lssued. Any claim or objechion
thereafier will not be acceptatle or tenabéee al all and will be deemed to have been
iventicnally wareed andior abandoned, please nobe. 4
SCHEDULE
Al that péece and parcals of land properbes A) Area admaasuring of Hectara 00 = 15 R of
zatl No 133 tofal area admeasuring 02 H B2 R plus Potkharaba O0H 98 R e fotal
admeasuring 03 Hectare 80 R assessed al R 00-T8 Py, B) Area Admeasuning of Heciane
01=20R plus Potkkaraba 00H B0 R assessed at Bs 00-24 Ps; and admeasuring of Heciane
01=60 R plus Potkharaba 00 H 00 B assessad al Rs 00-32 Ps ofally admeasuring 03
Heclare 60 B out of Gat Mo 135 area admeasuring 10 H &8 R plus Polkharaba (4 HBA R
L. ftolally admeasuring 15 Hectara 55 R, assessed at Rs 0218 Ps and C) Area
admeasuring of Heclare G0=56& K oul of Gat No. 137 area admeaswing 04 H 50 B plus
Polkharaba 02 H 26 R |Le. tfally admeasurning 06 Heclare 26 B, assessad al assessad al
Rs 00-83 Pz, all the lands are situaled at Revenue Village Pondhe, Taluka Puramdas,
Dizstrict Puna and within tha Local Limils of Gram Panchayal Ponde, Taluka Panchayal
Samili Purandar, and within the Ragisiraton, Sub Distnct, Taluka Puwander, Distict Pune

(Rupees One Crore Thirty Lakhs
Only)

EMD : Rs. 13,00,000/- (Rupees
Thirteen Lakhs Only)
Bid increment Amount
Rs 25,000/- (Rupees Twenty-Five
Thousand Only)

Borrower: Mr. Keyur Pravin Chandwadkar
At; 1. C-2, 203, Shivranjan Towers, Opp. Pawna Bank, |Seven Lakhs Sixty Threes
Someashwar Wadi, Baner, Pashan, Pune-411008, Thousand Fifty Seven Only)
Also at: Flat Mo, 304, 3rd Floor, Building B, Wing B1, plus interest @ 11.15% pa.

Evolet Tiara, CTS MNo. 423, Plot No. 28, TPS I, |with monthly rest w.e.f.
Mangalwar Peth, Jawaharlal Nehru Road, Pune-411011 | 18.05.2024, apar from further

Also At: 3. Flat Mo, 71, Vinod Apariment, Sanghvi|interast, cosl and expensas as
Magar, Aundh Puna City, Ganashkhind, Pune-4 11007, |per demand nolice daled
18,05.2024, minus recovery i
any

Fs. B7.63.057/- (rupees Sixty | Property Lot No. 4: Flat No. 304, 3rd Floor,
Building B, Wing B1, Evalel Tiara, CTS Nao.
423, Plot Mo, 28, TPS I, Mangaiwar Peth
Jawaharlal Mehru Road, Pune-411011,
admeasuriung area 764,24 sqr. Fi. Bounded
asunder:

East: Open Spaca, West: Flat Mo, 307, North;
Opan Space, South: FlatNo. 305

Owner of the Property — Mr. Keyur Pravin
Chandwadkar

Encumbrances: Az per available records,
Mr, Keyur Pravin Chandwadkar has availed
houzing Loan of Re. 64.00 Lakhs from SBI
and charge of equitable mortgage of SBI

Property Lot Mo. 4
Resarve Price — Rs. 68,85,000/-

(Rupees Sixty Eight Lakhs Eighty
Five Thousand Only)

EMD : Rs. 5,88,500/- (Rupees Six
Lakhs Eighty Eight Thousand Five
Hundrad Only)

Bid increment Amount
Rs 25 000/- (Rupees Twenty-Five
Thousand Only)

and within the Junsdiction of Sub- Registrar Purander, Pune, along with all the rights Hraated Dk tha pmp-?:l;..-'
attached thereto, as more particidary shown (n the plan annexed hereto, and more H;:’ﬂ?;sl;':::““r““- Physical of Bank of

pastioularly desobad in the “Schedule of Land' hareunder. {Herainafter refarred 1o as

*Subject Lands") Adv. Nazneen Hasan Shariff 5
Motary [(Govt of India)
Cantonment Court, Camp, Pune-411001

Motice is hereby given, that | have been instructed to investigate the
title in respact of the premisas baing Flat no. 10, admeasuring about
1304.40 sq.ft. e 121.23 sq.mirs. (built - up) area), along with an
adjoining terrace 129.50 sq. fi., on the 3rd floor in ‘Shree Shailya
Sahakari Griharachna Sanstha Maryadit’ (known as 'said Flat’),
described in detail in the Schedule given below, owned by Mrs. Savita
Gopi (*Said Owner’). The said Owner has assured that she s the sofe
E_IWnErFfIhE said Flat, that she is sufficiently entitled and in possession

ereof:

The said Owner has further repreésented and assured that she is
entitled to deal with the said Flat in the manner as she deems fit, It has
been further assured that the said Flat is not a subject matter of
acquisition and / or requisition and the said Owner has nol received

Borrower: M/s Hi-Speed Tooling
Partner: Deepak Balkrishna Mane One Crore Twenly Six Lakhs
Partner: Jyoti Deepak Mane two Thousand Nine Hundred
Office Address: Plol No 205 Sector 10, Bhosari MIDC | Eighty Seven and Thirty Five
Puna 4110248, Faize Oniy ) plus further
Residence Address: Flat Mo 308 C Wing. Sai Kunj|interest as mentioned above
Housing Sociaty, Jadhavwadi Chikhali Pune 411062 with monthly rest 12.80% p.a
wef 09052025 plus cost,
chargas and expensas, minus
recaveny if any

Rs.1.26.02,987.35 (Rupees| Property Lot No. 5: Plant and Machinery at
Gat no 15389, off Dehu-Alandi Road, Patil
Magar, near Abhang Vishwa Sociaty,
Chikhali, Pune 411 026

Details of Inventory: 1. GNC Vertical
Machining Centre Model 1580CV, Machine
Mo MTT-009, Supplier- Ace Manufacturing
Service Lid . 2. Power Press Machine NX
250, Maching Model NX 250Ton, Machine Mo
T3, Supplier — Marendra PressTech Pyt Lid
3. Diamond Compressor, Model DCS 20,
Type Basa Mounted Lubricated Type Rotary
Sraw, Supplier- Nxsera. 4. Servo Controlled
Voltage Stabilizer, Make Versx, Capacity
35 KNVA, Supplier- Nxsera. Owner of the
Property —M/s Hi-Speed Tooling
Encumbrances: Mot Known

Type of possession: Symbalic

Property Lot No. 5
Resarve Price — Rs. 60,00,000/-
(Rupees Sixty Lakhs Only)

EMD : Rs. 6,00 ,000/- {(Rupees Six
Lakhs Only)

Bid increment Amount
Rs 25,000/ (Rupees Twenty-Five
Thousand Only)

T
1 S . i | o L

franciakress som

any notice/s io that effect. Gl ol

h : . - .
!h&?;g!pbe;slﬁ;fn?asgreg ael::ghng:gtgrﬂiﬁé:gfﬁlfif;:gfali;I:EZIHﬁS;,—?;E” ¢ |Borrower: Mis - Joshi Electronics and Electricals |Rs. 2 6563,655.00 (Rupees | Property Lot No. B: Flat no- 16, Stilt £th floor, Proparty Lot No. &
lien, inheritance, gift, trust, maintenance, coparcenary rights, Putlid _ _|Twao Crore sixty five lakh sixty | Plotno-J, Sr no- 137/1 and Sr No-138, Hissa Reserve Price - Rs. 68,00,000/-
possession, sasement or olhenwise howsosver are requested to Plot Mo 244, Sector 7, PCNTDAIndustrial Area, Bhosari, | three thousand six hundred fifty | No- 14721214, Kanchanjunga Co-op Hsg (Rupees Sixty Eight Lakhs Only)
make same known to undersigned at address mentioned below. along rPune 411024 five only) plus un applied | scciety, Aundh, Pune — 411007 built up area

EMD : Rs, 6,80,000/- (Rupees Six
Lakhs EightyThousand Only)
Bid incremeant Amount
Rs 25,000/- (Rupees Twenty-Five
Thousand Only)

650 Sgft + terrace 108 Sq Fi Bounded as
under East — Open Space, West - Entrance
South=0pen space, Morth=Adj Flat
Owner of the Property — Mr Markand Hari
Joshi

Encumbrances: Mot Known
Type of possession: Physical

Guarantors: 1. Mr Markand Hari Joshi,
2. Mrs Manisha Makrand Joshi, manthiy rest we f. 27/02/2024,
3. Mr Pradyuman Joshi apart from penal interest, cosl
Flat Mo- BOB, @th floor, Buiding no-D, Raagdar |and expenses as per demand
Apartments, Sr No-156/M1BM1, CTS no- 1182 o 1184, al|notice dated 27.02.2024,
village-Aundh, Fune=411007, ML recovery if any

with relevant documents, within 07 days, failing which, | shall complete interasl @ 12.30% p.a. with

the work of investigation of titte, and right/s or claim's if any, of any
persons not Iad%&d within the said stipulated period shall be
considerad as willfully abandoned, waved and given away by said
pPErsons.
SCHEDULE

All that piece and parcel of the Flat no. 10, admeasuring about
1304 .40 sq. fi. i.e. 121.23 sg.mtrs. (built - up} area), i.e. equivalent to
10687 sq. ft. (Carpet area), along with an adioining terrace 129,50 sq. Sr. No.
it., situated on the 3rd fioor in the building, known as "Shree Shailya ¥
Sahakari Griharachna Sanstha Maryadit', constructed on the 1.
landed property bearing CTS no. 111AM1 A and 111AM1B, Final plot no.
S0AM A and 50AM1B, situate at Village Erandwane, Tal. Havali, Dist.
Pune and within the limits of Pune Municipal Corporation, and the said
Flat is bounded as under:- 2,

Particulars Date & Time

Date and time of E- Auction For Lot No. 1, 30 days sale notice is given. 10/11/2025 between 11.00 a.m. and 4.00 P M

For Lot Mo. 2 to 6 15 days’ sale notice is given. | 31102025 between 11.00 a.m, and 4,00 P M

Last Date of Submission of Bid with EMD Before commencement of E-auction {as per PSBA e-bikray rules)

Onoor towards - "

Easl -By Flatno. 11, 3. Inspection Date & Time For Lot No. 1 2410/2025 between 11:00 am. to 5:00 pm.
b E; G e For Lot No. 2 to 6 24/10/2025 between 11:00 am. to 5:00 pm.
South By FlatMo.g,

Mote: There may be some dues of respective society claiming maintenance charges etc. Bidders are therefore advised to confirm any dues from respective society for
property put on auction or any Govt. due from Govl Authorities or any unpaid dues of the bullder. Charges if any due on the respective property shall be borne by tha blidder.
1.E-auction shall be conducted through the PSBA E-Bikray. Bidders have to log in on the website  https:/ baanknet.com and register themsealves. In this regard, please note that
verification of KYC documents takes 2-3 days'time.

2.For detailed terms- and conditicns of the sale, please refer io the link https://bankofmaharashtra.infasset-for-sales-search provided in the Bank's websile and also on
https:/baanknet.com (FSEBAeBRKray Porial)

3.For detailed information in respect of above properties , you may contact also- Mr. Diwesh Kumar (Chief Manager Recovery incharge PCZ) M.no. 8835072911

Chief Manager & Authorised Officer,

Bank of Maharashtra
o ©

Together with Shares bearing consacutive nos, 151 to 155, vide
Share certificate no, 110, together with all common nght, benefits,
facilties available / attached to the =aid flat.

DI OT e Adv., Nalin N. Bhat, Law Beacons,
Advocates and Corporate Legal Consultants,

G-1, Shatdeep CHS, 1032/B, Canal Road, Model Caolony,
Shivajinagar, Pune — 411 016, Tel: 020-25662210 / 9176848963 (o),

Email: advbhat@lawbeacons.co
e O

Date : 041072025, Place : Pune

epaper.financialexpress.com

Pune
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